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ORDER

AP YN
Mr. R. Krishnamurty IRP present in person and filed a Memo

stating that due to non-cooperation of the Operation Creditor
problem is being faced by him for making public announcement
and constituting the committee of creditors. Registry is directed
to issue notice to the Counsel for the Operational Creditor to
remain present before this Bench on the next date of hearing.
IRP is also directed to take copy of this Order and send it to the
Operational Creditor and its Directors for being present on the

next date of hearing. Put up on 11.08.2017 at 10.30 A.M.

(S. Vijayaraghavan) (Ch. Md. Sharief Tariq)
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